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T h e  D e p u ty  M in is te r  o f  D efen ce  ( S a r d a r  M a j ith ia )  i Work in connection 
with Courts of Inquiries and Courts 
Martial is one of the normal 
duties which Army officers are some­
times called upon to perform. It is not 
correct to say that they spend too much 
time on Courts of Inquiries and Courts 
Martial to the detriment of their other 
duties like looking after their men. In­
structions exist that will ensure this.

M a rin e  S u rv e y
S h r i  M . D . J o th i  : WUl the

* ster of Defence be pleased to 
state :

(a) whether the marine survey of 
the West Coast has been completed 
and the charts of ports and harbours 
have been prepared ;

(b) whether there has been any re­
vision of these charts i and

(c) whether it is a fact that recently 
ships have experienced dangers in the 
course of navigation especially along 
the West Coast ?

*
T h e  D r a u ty  M in is te r  o f  D efen ce  

( S a r d a r  M a jith ia )  t (a) Marine Sur­
vey of the West 0 >ast is still 
in progress. However, major surveys 
in respect of approaches to Kandla 
and Navalakhi, Port of Bombay and 
Gulf of Kutch have been completed.

Latest editions of the charts of the 
three major ports vsz,, Kandla, Bombay 
and Cochin have been published.

(b) Charts are periodically revised on 
the basis of the latest available informa­
tion after survey.

(c) None, so far as the Indian Naval 
ships are concerned.

T r i b a l  S tu d e n ts
9̂65- S h r i  R ish a n g  K e ish in g  t WiU

the Minister of Education be pleased 
to state:

(a) whether the Tribal Develop­
ment Advisory Board and the Govern­
ment of Manipur have recommended 
to the Government of India for the ex­
emption oFschool fees of the tribal students 
of Manipur; and

(b) if  80, the action taken in this re­
gard?

T h e  M in is te r  o f  E d u c a tio n  a n d  
N a e n ra l R e so u rc e s a n d S c ien tific R e ­
s e a rc h (M a u la n a A xad) t (a) Yes, Sir.

(b) The proposal of the Manipur 
State Government which was received 
here on 25-11-1935 is under 
tion.
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M u lti-p u rp o s e  S ch o o ls
S h r i  H . G . V a is h n a r  t WiU

the Minister of E d u c a tio n  be t^eaisd  
to state the jjnount of grant given to H y- 
dersbad State for converting secondary 
schools into multipurpose schools in th s  
current financial year ? , (:

T h e  M in is te r  o f  E d u c a t io n  a n d  
N a tu r a l  Me
R e se a rc h  (M a u la n a  A nad) t T o t41 c e m it
sppioved gfsnt du ring  X955r56A
Non-recurring

Rs.
39.23,800

Recurring Totid
Rs. Rs.

7S.xa5
States Re-organisation Commission's 

RepprtI

*968. Shri Shree N arayan D nt t
Will the Minister of H o m e  A M r »  he 
pleased to state; r •

(a) whether it is a fact that the States 
Re-organisation Commistion has submitted 
a subsidiary report suggesting formation 
of a North-Western A^ncy of the typo 
that operates on the North-Eastern F m t m  
of India ; and

(b) if  so, the nature of the report t
The M inister o f  Home AflTato 

(Pandit G. B . Pant) f (a) No sal» {̂disfy
report has been submitted by the Cottsflds* 
sion. One of the members has, howersr# 
written separately to the Prime Atiniftef 
making certain suggestions relsting to the 
administration of XJahul and Spiti sod th e  
Chini-Pangi area in the Mahatu Dis^ot 
of Himachal Pradesh;

(b) The communication deals malaly 
with the need for the development of this 
area.
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